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The motion was adopted.

Clauses 2 and 3, the Schedile,
clause 1, the Enacting Formula and
the Title were added to the Bill.

SHRIMATI SUSHILA Rorml'-
1 beg to move:

“That the Bill be passed.”
il wfew coww @ R
«fis frdaw w wifea frrsmm 47
The motion was adopted.
17.40 hrs.
'SUPPLEMENTARY DEMANDS{ FOR
GRANTS (GUJARAT), 1976-77

MR. CHAIRMAN: The House will
now take up discussion and voting on
the Supplementary Demands for
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Grantg in respect of the Budget for
the State of Gujarat for the year
1976-71.

Motion moved:

“That the respective Supple-
mentary sums not exceeding the
amounts ‘on Revenue Account and
Capital Account shown in the third
column of the Order Paper, be
granted to the President out of the
Consolidated Fund of the State of
Gujarat to defray the charges that
will come in course of payment
during the year ending the 31st day
of March, 1977, in respect of the
heads of Demands entered in the
second column thereof against:—

Demands Nos. 3, 9, 12, 16, 26,
28, 30, 35, 39, 49, 55, 57, 58, 60,
63, 65, 73, 74 and 76.”

Supplemsentary Demands for Grants (Gujarat), 1976-77

No. of Name of Demand Amount of Demand for Gr -
Demand submitted to the vote
the House
1 2 3
Revenue Capital
Rs. Rs.
3 Blections . . . . . . . 21,00,000
9 Tax Collection Charges (Finance Department) . 18,91,000
12 Other Expenditure pertaining to Finance Department . 6,15,000 .
16 Other Expenditure pertaining to Legal Department 1,04,000 ..
26 Agricultuee . . . . . 1,000 1,00,00,000
28 Animal Husbandry and Dairy Development . - 3,09,000
30 Forests . . . . . 26,09,000
35 Education . . . . . . . 12,03,000
39 TribalAreaSub-Plan . | | 1,000
49 Industries - . . . . . 6,39,48,000
. . . 2,000

5 5 Medicdl - - . .
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57 Public Health . . o .
58 U:ban Developm:nt . . .

60 Other Exoenditure pertaining to panchayats and

Health Department . . .
63 Nbn- Re'jdential Buldings D
65 Irrigation and Soil Conservation .
73 District Administration . .
74 Relief on account of Natural Calamities

z

Chrmp):1sations and Assignments .

1976-77 818
3
Revenue Capital
Rs, Rs.
. . . 46,&,000 .e
.. '1,02,000 60,00,000
.+ 2,00,00,000 .
. o . §,065700 .
. . e ‘e 10,51,000
. e 43,73,000 ..
o . . 4,09,00,000
. . . .. 19,03 ,000

v *SHRI KRISHNA CHANDRA HAL-
DER (Ausgram): Mr. Chairman, Sir,
1 rise to oppose the supplementary
demands for the State of Gujarat
which has been presented by the
Finance Minister in this House. You
are aware of the fact that during
March 1976 through the mechanism
of defection and with the aid of
Ayarams and Gayarams the Congress
Government in the Centre had brought
about a down fall of the Ministry in
Gujarat and the President’s Rule was
introduced in the State. At that time
it was alsp said that the Centre had
taken this step in order to bring about
stability in the State of Gujarat so
that a more lasting and a democratic -
Government could be installed there.
However, perhaps as a corolary to
the above, the Central Government
did not dissolve the Assembly but
chose to keep it under suspended
animation. But since then much.
water has flown under the bridge and
the so called stable Government which
the Centre wanted to _introduce in
Gujarat is no where in sight. Sir, the
situation becomes all the more amusing.-
when we find that out of the 182
elected legislators 5 seats are vacant
and now out of 177 members .the .
Congress claims the support of 106
Jegislators and yet they have not been”

able to install a stable Government
in Gujarat even though nearly
8 months have since elapsed. It is
very ‘well known to us all in this
House and also- outside that the one
single factor which has presented the
Congress to form a Government is the
factiona]l fight which is prevailing
there in Gujarat. Despite the claims
of Hitendra Desai, the Congress have
as yet failed to form a responsible
Government in Gujarat. There is
utter lack of discipline within this
party but what do we see at the
national level? We find that the
emergency has been clamped and
people are being urged to behave in
a more disciplined- way but I think
the Congress party is perhaps the
worst defaulter in following this
advice in Gujarat because every
Congress mapn in Gujarat is aspiring
to become a Minister and the talk of
.discipline. is being. openly moked - at
by the Congress men themselves.
When such is the state of affair within
their own party I think the Congress
has no justification to Ppreach the
.gospel of discipline to others. Why
should the budget be Presenteq in
Lok Sabha when the State has already
elected its .representatives?  Why
should the Assembly be Drevented

—

*The original speech was delivered in Bengali.
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fpom functioning? The conditions in
Gujarat have in no way improved
during the President’s rule rather they
 bave deteriorated. During the last
‘M days there was a mock show of
‘a- democratic discussion in this House
jem . the Constitution Amendment Bill.
|@ur party had not taken part in the
discussion because it was not a simple
amendment of the Constitution but
it was a package deal where many
.articles of the Constitution were
sought to be amended which had far
ireaching consequences but unfor-
tunately the people had not been
‘consulted for such an important
measure. This was precisely the
‘reason for our opposition tc the
discussion. The slogan today is to
talk less and work more. But the
opportunity of even talking less has
not been given to the opposition
leaders and their supporters. The
Opposition leaders have been sent to
jail. Their voice has been gagged and
the publicity media controlled by
Government is totally hostile to them.
All the speaking is now being done
by the Prime Minister and her son
;and only very occasionally very brief
:speeches of Ministers appear in the
press here and there. This js the true
“-situation prevailing in the country and
‘we are tom toming as champions of
democracy in the country.

. Sir, I do not really appreciate, in
‘the circumstances mentioned above,
‘the presentation of the .supplementary
‘budget in this House because there is
no justification for it and even if the
Central Government felt that there
was .no other way out they should
have atleast circulated a copy of the
report of the Governor of Gujarat
‘which he must have sent to the
Central Government stating why a
democratic Government could not be
installed in Gujarat and why it was
necessary for Lok Sabha to act on
behalf of the State Assembly. This
note could have clarified many of our
doubis but nothing of the sort has
beer done.

Sir, T had stated earli€r and 1 would
ke to take this OPPOrtumjty fo
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reiterate that enough has not been
done to ameliorate the difficulties of
the people of Gujarat who were
rendered homeless as & result of
cyclone and flood. I would once agaim
urge Sir, that there should be a better
central supervision and more funds
should be allocated for this purpose.

During the President’s rule, the
people of Gujarat have suffered more
than being benefited. In March last
when the Assembly was suspended,
ground nut was selling for Rs. 4.70
per kilo whereas during all these
months the prices kept increasing and
today it is selling for Rs. 5.70 per kilo,
that is, an increase of one rupee per
kilo. Similarly the cost of other
consumer goods in the state has also
gone up which has greatly aggravated
the difficulties of the common man
there. A little while ago we were
discussing the question of family
planning in this House. In Gujarat,
much against what the Deputy
Finance Minister said about non-
observance of force in this regard, the
primary school teachers have been
asked through' an official circular to
procure three cases of sterilisation as
otherwise their increments will be
stopped. While we have no disagree-
ment with the government on need
for planned parenthood in the country
we are against the prevailing
atmosphere of threat and force which
is being applied to achieve this
objective. We feel that the objective
can be achieved through/ persuation.
We all know that on this question of
family planning in Muzaffarnagar the
police had to open fire and many
people were kiled. In Alimudding
Road of Calcutta, police had to open
fire .and here also some people are
reported to have been killed. All
these news do not appear in news-
papers but we are aware of them.
There is another aspect of the maticr.
In order to show that a lot of
progress has  been achieved the
Government is publishing figures which
are in many cases inflated and do
not give the correct picture. A lot
of corruption has come into play and
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the objective of planned family is
being frusted to a great extent. There
is another- point to which I would like
to draw the attention of the House, In
Gujarat, English has been introduced
in Class VIII. The people wanted
that Gujarati or Hindi should be the
medium of instruction from class VIII
onwards but with the introduction of
English there is an apprehension that
it may eventually be made the medium
of instruction. I would like to oppose
it, Sir, hecause the bureaucracy has
no right to go against the wishes of
the people particularly with regard to
a Aensitive issue like the medium of
igstruction.

. SHRI P. G. MAVALANKAR

(Ahmedabad): My friend is slightly
wrong on facts. English is being
sought to be introduced as a compul-
sory language from sixth standard but
not as a medium of instruction.

For the last so many vears English
was taught from the eighth standard.
But now in the present administration,
the Governor of Gujarat has come out
with the policy statement that from
Jurne, 1977, English will be taught as
« ; compulsory subject from sixth
standard.

SHRI K. C HALDER: I am glad that
Suri Mavalankar has given the cor-
rect position. As I was saying Sir there
is a perceptible fall in the standard of
education in Gujarat during all these
months.

The law and order situation is no
better only the news is not allowed to
be publisheq in the newspapers. In
Valsad district two persons belonging
to Scheduled Castes and Scheduled
Tribes were shot dead because they
demanded the minimum wage of 5.50
per day as fixed by Govt. as against
Rs.3 prevailing in the State, In Amreli
6 persons were burnt alive in a mov-
ing bus because they were demanding
better wages and better treatment.
Many petrol pumps have been raided
by the holigans and all these things
are happening when the State of Guj-
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arat is under the President’s rule and
the responsibility of the Centre is
direct and indivisible,

Despite much being said about - the
20-Point Programme, the working class
is the worst sufferer in the country.
Thousands of textile workers have:
been retrenched and laid off. It has
been accepted by Shri Reddy, the La-
bour Minister, that guring emergency
the number of lay-offs and lock outs
have increased and there does not
appear any sign of it being checked
even now. As a result the poor wor-
kers are the worst sufferers. In  the
totality of the circumstances I find
that the workers, the scheduled caste
members and the weaker sections of
the society have in no way benefited
under the President’s rule in Gujarat
and I find no justification for extend-
ing my support to this demand.

o gIw ;A (wWAART) ¢
Yk @ew, # femme Fo 10-
%7 ¥ AR ¥ WA FO ARATE |
i 7 wTga ag a3 W A A7
fr qaam & ¥ A it &
gad aET gz T@ aad Wy & AT
@ & Te fog w1 a1 femm =0 2
g st #1 gefafgas 1 =),
Yedr e 39 Q€T QaT § &7 aga
sarex wax s wE g 5 fua
afiar gAFT AT X ASA AT
fag® Tz TG & SHEA § Y
a7 ¥, N F oy fa ¥, AR ag
7oy g1 1@ g ¢, dfwdw wW &
wq ¥ F I ¥ HY SATET W A
g gawdt ¥ Aa T AT AW F
TR QAW ET qrw Tq@ R ATE
femré derare g 8 WiwA 3 @
g wrw ! Pt & O B W &
2w Wgd W @, afea 9 {\.ag
gt & @ I T, ST g
afq@t ¥ w® F1 d« I F g
qretfiefmas l‘[.iﬁ' Fat FO F Ffam
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SHRI D, D. DESAI (Kaira): Sir,
while supporting the demands for
grants of the Government I would
like to congratulate the Prime Minis-
ter for having taken a line when she
thought that unless a stable Govern-
ment was established it would not be
proper and it would not serve the
purpose of the country to have a State
like Gujarat managed in an improper
manner. Though we have a very fine
record of unity, discipline, etc. Yet
during the last few years certain
weaknesses had crept into our public
life which resulted in certain misfor-
tunes with which the country is well
acquainted.

Mr. Chairman, Sir, while comment-
ing on the points raised by the Opposi-
tion members I woulg say briefly that
the Government hag been trying its
utmost not to withhold or.keep any-
one under MISA, DIR or COFEPOSA
if it is established that the person is
innocent, It is true that the scrutiny
does take a little time and to.that ex.
tent certain amount of difficulty might
have been experienced.

Coming to our demands and grants
which are of a constructive nature 1
would briefly say that one of our
greatest problem has been the con.
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tinuous drought and floods the cycle
of which has resulted in deficiency of
our finances, The Fifth Five Year
Plan of our State, as has been put for-
ward, has been reduced from its origi-
nal size and it is now even smaller
than our earlier Plan, that is, Fourth
Plan. Our Fourth Plan had more
physical content than the Fifth
Plan. This is on account of avail-
ability of lesser finance. In other
words, the finance which was availa-
:ble has gone in meeting certain defi-
iciencieg arising out of cyclone,
|drought, floods and other natural
'calamities. The Central Government
Jis familiar with it and, as such I do
;not propose to dilate upon the same.
!But all I can say is this that these
‘things are going to create further pro-
blems., For example, one of our friends
just mentioned about groundnut oil
prices. The groundnut production this
year may be around 14 lakh-15 lakh
tonnes, whereas we hag expected at
least 22 lakh tonnes, Similarly cotton
production suffered last year. We
have seen that the important crops
which had suffered, suffered essential.
ly on account of inability to provide
finance to the farmers who were im.
poverished due to repeated natural
calamities.

One of the things which Govern-
ment might consider is the establish-
ment of a Price Stabilisation Board.
This is very vital, because two of
our more Ssensitive commodities, cot-
ton and groundnut—there are other
sensitive commodities also—upset the
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economy occasionally and create finan-
cial and foreign exchange problems
They are thus act as a certain drag on
our economy, producing certain imba-
lances for our economy, creating a
certain amount of discontent, as is
known particularly in the case of
vanaspati which industry is dependent
on groundnut oil

I would say this much: Gujarat has
great potential. It hag been given a
good return. It has been giving the
country groundnut oil, mineral oil and
cash crops like cotton, tobacco; it has
also been producing a large quantity of
spices. All these things are excellent
export commodities, If the country
has been able to do wonderful work
on the export front, some credit, some
part of the credit, should go to Gujarat
which has been able to provide all
these items at very low prices,

It must also be realised that the
farmer who is expected to produce
these things must have a remunerative
price which is equal to input cost plus
the money equvalent of his own labour

\/ph{s a reasonable surplus....

MR, CHAIRMAN: If he wishes to
continue, he can do so tomorrow.
N D. D. DESAI: I would like to
continue tomorrow.
18 hrs.

The Lok Sabha then adjourned till
Eleven of the clock on Thursday, Novem-
ber 4, 1976/Kartika 13, 1898 (Saka). .

v’
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